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Rural Electrifieation Schemes for

65 SHRI VISHWANATH PRATAP
SINGH: Will the Minister of IRRI-
GATION' AND POWER be pleased to
state the major rural electrifieation
Alighabad District?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI BALGOVIND

VEBRMA): A statement is laid on the
Table of the House.

Statement

The Rural Electrification Corpo
ration which has been set up in the
Central Sector provides additive
finances to the State  Electricity
Boards for the implementation of
their rural electrification schemes.
The Corporation since its inception
has so far sanctioneqd three schemes
of Uttar Pradesh envisaging loan
gsmigtance of Rs. 241.596 lakhs for
electrification of 431 villages, ener-
gisation of 333% pumpsets and power
supply to 1015 small scale and agro-
industries in Allahabad District
is pending consideration with the
Rural Electrification Corporation.
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SHRI VISHWANATH PRATAP
SINGH: Sir, in the statement, it has
been  stated that the Corpo-
ralion since its inception has
so far sanctioned three schemes of
Uttar Fradesh and that these schemes
will be completed in three to fAve
years. The Statement does not show
the gtarting time of each ot the
schemes. From this statement we
cannot make out the starting time
and completion period.

Further, the hon. Minister was
pleased to mention that three schemes
have been sanctioned. But, we can-
not make out the target dates of
each of the schemes. I want to know
from the hon. Minister the target
dates for completion of each of the
schemes mentioned in the statement
laid on the Table of the House,

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): The
Rural Electrification Schemes are to
be completed in three to five years'
time. The finance can be given ear-
lier if there is good progress. They
should be completed within the time
prescribed. So far as the schemes
relating to Allahabad District are
concerned, if the hon. Member is in-
terested, I can give him to the details
such ag the number of villages in-
cluded in each scheme etc,

SHRI VISHWANATH PRATAP
SINGH: I thank the Mirister for his
assurance to give me the details of
the schemes. I would like to know
whether the two mini rural electrifi-
cation schemes of Sornam Tehsil of
Rs. 10 lakhs each would be taken up
by the State Electricity Board be-
cause U.P. is now under the Presi-
dent’'s Rule.

MR. SPEAKER: Ask your question.
1 think there is no question involved.

SHRIMATI T. LAKSHMIKAN-
THAMMA: We want to have the
answer for these two projects. Why
the hor. Member mentioned these is
that UP. is now under President’s
Rule. And so he wants an answer.
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MR. SPEAKER: He has already
answered it. Perhaps you might not
have been attentive.

SHRI VISHWANATH PRATAP
SINGH: The answer given is about
the Central Electrification Corpora-
tion and not about the State Electri-
city Board. We expect an answer for
the schemes under consideration of
the State Electricity Board. And so
my question is relevant,

MR, SPEAKER: Your question
was about Allahabad District and
he has replied that.

SHRI VISHWANATH PRATAP

Electrification’  Corporation
which hag been set up in the centre
provides financial assistance to the
State Electricity Board for the imple-
mentation of rural Electrification
Scheme. The report says further
that no other scheme relsting to
Allashabad is pending consideration
with the Rural Electrification Corpo-
ration. But it does not mentior about
the State Electricity Board. Since UP
is under President’s rule, we are
entitled to ask this question.

DR. K. L. RAO: The State Elec-
tricity Board has no proposals te
undertake any rural electrification in
that district.

MR. SPEAKER: It would have
been much better if it had been left

‘vague, but now the hon. Member has

got a complete denial of it.

Expenditure incarred om Irrigation
facilities in Dadra and Nagar Haveli
during Fourth Plan

*466. SHRI RAMUBHAI PATEL:
Will the Minister of IRRIGATION
AND POWER be pleased to state:

(a) the amount earmarked by
‘Government for providing irrigation
facilities in Dadra and Nagar Haveli
during the Fourth Five Year Plan;
and

(b) the total amount spent so far?





